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+{THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT/ Rgifire e sawm ¥ Sawat
(PROF. SIDDHESHWAR PRASAD): (a)
Applications for the grant of industrial
licence for manufacture of rayon grade pul
have been received from the following
firms:
(i) M/s. Harihar Polyfibers;
(iiy M/s. Suraj Industiial Packing Ltd;
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(iti)y M/s. Modipon Ltd;

(iv) M/s. South India Viscose Ltd;

(v) M/s. Delhi Cloth & General Mills
Co., Ltd;

(vi) M/s. Baroda Rayon Corporation
Ltd;

(viiy M/s. Century Spinning & Manu-

facturing Co. Ltd.
features of

(b) The salient
are as follows:

the schemes

Serial Name of the firm Capacity Location Investment
No. A
(Tonnes (Rs. in crores)
p-a.)
1 M/s. Harihar Polyfibres 36,000 Harihar (Mysore) 8-50
2 Mfs. Suraj Indastrial Packing Ltd. 30,000 Mailani (UP) 17.62
3 M/s. Modipon Ltd. 80,000 J. & K. 15
4 M/s. South India Viscose Ltd. 20,400 Avanashi Distt. (Additional)
Coimbatore, Tamil 14-91
Nadu)
5 M/s. DelhiCloth & General Mills Co. 50,000 Bastar (MP) 35-58
Litd.
6 M/s. Baroda Rayon Corp. Ltd. . 30,000 Bastar or Bilaspur 22-02
(MP)
7 M/s. Century Spinning & Manufacturing 20,000 Tahsil—Kicha (UP) 12-60

Co. Ltd.

Letters of Intent have been issued to M/s. Modipon Ltd., and M/s. Suraj Industrial
applications arc under various stages of examlnation.]

Packing Ltd. The remaining

»

1SHORTAGE OF AMUL BaBY Foop

215. SHRI THILLAI VILLALAN: Will
the Minister of INDUSTRIAL DEVELOP-

MENT, sifenfn® {@wra w3t be pleased to
state:

(a) whether there is any shortage of
Amul, the boby food in the country;

(b) if so, what are the rcasons therefor;
and

(¢) what arc the arrangements made to
meet the situation?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL, DEVELOP-
MENT/ ot fres fasr| Har-g of g™
(PROF. SIDDHESHWAR PRASAD): (a)

No reports of such shortage have been re-
ceived.

+[ T English translation. -
Y Trensferred from the 23vrd July, 1971.

(b) Does not arise.

(c) Increased production of baby food is
being effected by creating additional capa-
cuty in existing and new units,

[ ]
12 NoonN

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORTANCE

RIPORTFD ACUTE FAMINE CONDITIONS PREVAIL-
ING IN SOME PARTS OF MAHARASHTRA

SHRI A. G. KULKARNI (Maharashtra):
Sir, I call the attention of the Minister of
Agriculture to the reported acute famine
conditions prevailing "in some parts of
Maharashtra and the extent of Central aid

g'ven to the State Government to mcet the
sttuation,

[Mr. Diruty CHAIRMAN in the Chair]
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THE MINISTER OF AGRICULTURE
(SHRI TAKHRUDDIN ALI AHMED): Sir,
the primary responsibility for undertaking
reliet measures 1n arcas affected by mnatu
ral calamities including drought rests with
the State Government concerned Neverthe-
less the Central Government through its
various Ministries keeps 1n constant touch
with the State Government so as to be fully
n the picture and to be in a position to
provide assistance as may be necessary

The present scaraty conditions are 1n
continudtton of those which pievailed 1n
large parts of Maharashtra on account of
damage to Kharif crop by excessaive rains
i August, 1970, and to Rabi crops by tail
ure of rains 1n January February, 1971 The
position has worsencd recently due to al
most complete absence of rains 1n June July,
1971 over large parts of the State. To meet
the situation, the State Government has
promptly organised appropriate relief opcra
tions

The Central Government has also had dis
cusstons on 317 71 with the State Govern
ment officials to assess the latest situation It
1s found that the position 1s particularly bad
n five districts of Aurangabad Division and
the enare districts of Ahmednagar and Shola
pur and parts of s1x other districts The posi
tion 1n some other districts has improved due
to occurance of ratns in July, 1971 It has
been decided that while relief measures be
continued in the badly affected districts, 1n
other places where the situation has umprov
ed, the relief works could be phased out
The State Government has been requested to
concentrate attention on the badly affected
districts and 1mprove employment opportuni
ties also by accelerating the implementation
of Plan work mn these areas Central assist-
ance, as may be necessary, will also be pro-
vided It 1s hoped that during the next wneck
or so, there may be rains even in these badly
affected districts If this happens, it may be
possible for the badly affected districts to sow
another crop like jowar In view of these 1m
ponderables, the position 15 under constant
review, and depending upon how the posi
tion develops, 1t 15 proposed that a Central
Team will review the position towards the
later part of August.

The total central assistance released so far
to the State Government s Rs 85 crores,
and takes into account the expenditure in
curred till the 15th July, 1971 In addition, a
short term loan assistance totalling Rs 10
crores has becen provided by my Mimistry for
financing agriculture inputs.

The Government of India 1s 1n constant
touch with the State Government, and all
steps as demanded by the sitwation would
be taken An assurance has already becn
given to the State Government that foodgrains
as may be required by them to meet any
situagion will be provided by the Govern
ment of India
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SHRI A G KULKARNI. S8ir, the Gov-
ernment has given 1n the statement the ex-
tent ot dama_c caused last ycar due to ex-
cessive ramns and this year due to scarcity of
rams And the Minster has rightly stated
that the damage in both cases has been
heavy. I want to know fromg the Govern
ment whether they are aware that last year
the loss to the agriculturists was roundabout
Rs 200 crores in the whole of the State Sir,
the Central Government sent a tcam there
and a survey was made and somec money was
sanctioned for undertaking relief measures. I
would like to know whether 1t 15 a fact that
during the 1ccent fortmight thcre has been
an upsurge n the workers attending to the
scarcity work It 1s reported 1n the piess that
nowadays about 15 lakhs of workers are work-
ing there The offictal figure seems to be 8
lakhs But the number given by press re
ports was something Iike 15 lakhs as men-
tioned by the Finance Minster of Maha-
tashtra State

May I know whether 1t 1s also not a fact
that 23,000 villages out of 36,000 villages are
affected by this scarcity? So looking to the
enormity of the problem may I know whe-
ther the Goivcrnment sent or promised to
send a study team immediately, and also in
the meantim¢ whether 1t will try to sanction
some ways and means adyvance to the Maha-
rashtra Goveinment which has already spent
about Rs 10 crores to mcet the scarcity work
in the last scison? I want to know when the
tcam will be sent and when the ways and
means advance will be made to them, Simu
larly, the conditions there have become so
acute that, I am told, the workers attending
to scarcity work have fought among them-
sclves to get more work and they fought with
shovels and they were brought to hosputals.
Such 1s the mntensity of the scarcity that the
workers are iighting among themselves to get
mote work <u that they would gct a Little bit
nore moncy to purchase certain gramns., In
this connection, looking to the type of scra
cty and mtensity that exists there, the Go
vernment has to subsidise the distribution of
foodgrains particularly in the hard hit scar
city areas to this connection, may I also
know from the Mimister whether there 1s any
chance, there 15 any possibility, of giving
cheap food o that the nceds of the workers
can be metr Lastly, I want to know whether
the Governwent has recewved a letter from
the Chief Minister who has appealed to the
Prime Minister to visit the scarcity areas to
boost up the morale of the people and also
appreciate the whole position so that larger
funds can be allocated.

SHRI FAKHRUDDIN ALI AHMED- It
1s a fact that nearly 23,000 villages in Maha.
rashtra have been very badlv affected It 1s
also a fact that the Chief Minister has panti-
culaily driwn attention to the scaraty
which 1s ndw prevailling 1n Maharashtra
As I have already pointed out, this hasg
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been continuing synce the beginning of De
cember and even now there 1s no sign that
the scarcity will be less tn Maharashtra bc-
cause there have been no ramns in the
month of July in certain parts of the State
But what I wduld like to point out 1s that
the first study team which had gone there
and submitted a report, had fixed the ex
penditure at about Rs 125 crores out of
which nearly Rs 85 crores have already
been g ven to the Government of Maharash
tra Now the second team which went
after the month of February has also sub
mutted 1ts report and action on that report
will be taken So far as the present situa-
ton 15 concerned, we are thmking of send
g a team by the end of August and when
the report of that team s available we shall
see what further assistance can be given to
the Maharashtra Government So far as
assistance tn order to mprove the ways and
means advance to the Maharashtra Govern
ment 15 concerned, surely when any request
15 made in that behalf we shall take it into
consideration and see what help can be
gnen to the Government of Maharashtra

SHRI S G SARDESAI (Maharashtra)
The first thung that 1 would like to point
out to the Agriculture M nister 1s that the
situation 1n Maharashtra 1s far more serious
than what has been made out by the Minis
ter 5 statement In the beginning he refer
red o five distr cts Later on when a ques
tion was put to him, he said 23,000 villages
out of 36,000 villages have been affected—it
s far more than five districts I have just

returned from Maharashtra  Barrirs  the
coastal parts of Mahatashtra, almost the
whole of it, particularly the traditional

fimme areas, are tremendously affected For
nvEINCe 1IN many, many vast areas two sow
ings were done this year The first was early
in June and it was completely destroyed
again at the end of June or early July
another sowing was done and 1t was also
destroyed

We should know how serious the whole
thing 1s Now mmgration of cattle has start
ed because of the question of cattle fodder
Something wh ch normally ncver happens
1s taking place there Processions and de
monstrations orgamsed by village pancha
vats are tak ng place They are by no
means partisan orgamsations They belong
to the entire village They have orgamsed
processions and demonstrations  The first
thing T would like to say 1s that this sort
of complacent attitude which I stl] find 1s
very wrong The next thing I would like to
sav i1s that certainly ths government is
sending study teams Much more needs to
be donc I do want to ask two points and
I want to know the view of the Mimistry
on them

First, the study teams which you send
should also examme the actual mmplemen
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tation of the various relief measures which
| should take place at grass root levels. Let
ters have been wrilten to various news-
papers that the actual implementation Is
extraordinanly detecive I'he money which
15 sanctioned for loans 1s not reaching the
peasants  Many of the schemes aie not
cxecuted lhey are just on paper. The 1m-
plementation part of 1t must be looked into
very seriously We know the bureaucrats
and we know the contractors Since the
Munstry passcs orders, they should know
what 15 bung done at the village level.

I would also request the Government to
see that when the study team goes from
here, 1t not only meets the Mimsters and
the ruling party members, but also meets
the leaders of opposition mn the Maharash
tra legislature so that it gets all the infor
mation from thcm It 1s a vast calamaty I
am not mdahing a paitisan issue out of that.
Lhcy should also see that at the disaict
and local levels the committees which are
tormed lot the actual mmplementation ot
the schemes are all Party committees The
committees should also be composed of
members of other Parties 1n the legislature
s0 that thc commuttee which goes from the
Centre gets all the co operation from others
for miplementation of schemes Other Par
ties are prepared to help But they oftcn
become hclpless  because they are kept
away From this pomt of view, I would
stiongly appeal to the Minister to see that
the study team also looks to the imple-
mentation part so that the job 15 well done.
"The 1ssue 15 very serious At the end of thus
month some 1ains may come But that 1s
going to be uscless It 15 not gomg to help
so far as kharff crop 15 concerned These
are some of the points I wanted to make

SHRI FAKHRUDDIN ALTI AHMED As
I have ahicady pointed out neither the
State Government nor we are complacent
regarding the present sitnation which 15
prevailing 1 Maharashtra, nor are we
minim sing the scarcity conditions 1n that
State The State government have taken the
carltest action possible n order to keep us
acquainted with the prevailling situation
there On recupt of the information from
them, we have given whatever assistance
that 1s possible I have not heard any com
plaint of any non cooperation from any
side so far as implementation of the rehef
work 1s concerned That 1s primanly the
respons bility of the State Government I
have taken note of the suggestions made by
the hon Mcmber and I shall convey them
to the State government for the purpose
ot a secking co operation of all concerned
and over coming difficulties which are pre
vailing 1n the State

SHRI S G SARDESAI- Wil your com
r}uttee examine the implementation * part
of 1t?
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SHRI FAKHRUDDIN ALI AHMED: If
any specific complaint 15 made, we shall
look into it. But you must have confidence
n the State Government wh ch 1s in pos-
sesston of all the facts and which s taking
the nccessary action in the matter.

ST TN (ITT AQW) 0\,
ag STAaT qrgaT g 5 9rq 9t fgrs warane
Y 918 § 95T & MIGCHTL 3T 19 FT FIT
FX @ 2 5 a€t qmar § W g ]
MemIg A fFaa a1, sy ae 7. .

W gwawmta: 13 T8, gEr W ag
g1

st TEETEW S gd | o
#y feafa & 1 warer & feafa #a1 ot
36 G METH 23,1+ T, §AT ST gl
g fF 389 9% g T AFTUE 23,0 0 A0
# foras AT 30 F ChAeT & HITITH TTHIT
§ Wl 9% ww WL §, uSi4ET e
& U 9IS AGT 3, AHT DA T
ot aF feadi @gmar ar & Sfedae |
S 7 98 7 fFadr agraar Fi, gEd WX
qradt & fHEIAT @ Far #1 qifF I9 &
g & AR & 98 FHEET & o &
agrereg F1 91 feafq § ag o el wawe &
for /T T ] HIR 7 97 FY GGIAAT FA
§ fpar & & ) WX § gg off S
HTEaT g f o A g A F A @
F1 F1E TGATT FY A7 AT HY & o7 7ET? T
YANT ST KT TEIR T T HT 8 A1 997 H75
FY GER A T FT LT FT HET T6
& F1% A A1 ¢ F F F qrww aw w7
FT TH F TEFAT 34 HT qqT §, AT
TEIF AR ATTAE @ F 77 77 7 A
#Fu mfad qawr ag & 6 3ar s @
£ AW A qeg W gl 27 o\ mwe A
ag7 HIA Al &1 97 981 T 1 T 9 A
TET § AT &1 I W agy g 7 v a9, aefl,
e, o<, 57 fFA o< 29 &7 gwre wer §
g9 ® AT qTqqAd !
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M GEER W wgAE ;. TAdad
¥ T g1 F fead g frd aum 7
FAg &, Al q&T g9 GoT F7 5% 787 #¢
@&, G F1 9% €1 <@y an, AfFA . L

St TFAAITAY ¢ G ST FARE B
qoTTE | 4T |

# FHAT AN G (AL FA) AT
FT £ATF GHAT FA(FT T AT R |

Y sEEEW oot wgwe S fF oA
TH TG MG F g4 ARG F49
23 AT Ao Thaes gU § 39 38T &
HIT 7 a1 787 am# & fFad @ geads
FURATHA 11 T AW F1 dwew el
& ST EY § W TG, ATS o @ ASHT FHTH
FI T § weafas gl 7, 3 e@hafady
F FATH 7 |

SHRI A G. KULKARNI: It was said

that 1t 1s 15 lakhs then and now you sav
it 1v 7 lakhs

SHRI FAKRHRUDDIN ALI AHMLD-
Our figure 1s about seven to eight lakhs,

AT § a8 FeAT A1ga g 0 areee
frat ohwes & =@ A AR A o
qAR TG, Al (T HT AT AT G
g s e AT A R AT @ g\ SrEr
AR 7 A1 W 7 AW qF WA A
FT TF F1T § Hee T § 9 FF Qe 7 &
I 2T & % S=aT § Sieat dgdf waaue
q ZATHT 419 &F FL GH FT qaT &1 TH
gw afar 7eT $9 ¢ )

sy oo : AT &7 g ?

N GETEA At HGHE : TG ATS FIS
AT & A 2 WX ™ FUS wwEr
uiftwegy fafaedy @ @m 3 fAT w
wfzerese a0t & fag foar o &

ol TR WL ES TR Hy g AT
GYeft Tf § afe g, dt feae ?

-
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. ot FEEEH Tel WEHT: AR Al
e A, afe St a7 T @rer T

st wAeEY : frad ofer § a@E
Y §, FiAT UF qE Ted T GO v
afear F1 FI FIAT 8 7

s wEEF W WEAT : 7 § I
o § 22 g & FAT BIL AT
e § |

SHRI \. G. KULKARNI: Sir, I asked

him whether the Government is subsidizing
the shops.

MR. DEPUTY CHAIRMAN: Don’t in-
terrup now. You can have another chance.
1 have called Shr1 Gulabrao Paul.

SHRI G. R. PATIL (Maharashtra): Sir,
almost half of Maharashtra is in the grip
of acute dronght conditions today. Sir, I
am extremely grateful to the Government
for extending all sorts of help in the pecu-
liar circumstances that are there now on
account of the drought conditions. Sir, the
Mipister had alicady poinicd out that the
conditions are such that they arc unprece-
dented in the history of Maharashtra,
particularly in the districts he has men-
tioned from the Marathawada area and
also in Vidharbha, Akola, Buldana, Amra-
oti, Poona, Sholapur, Sangli and in some
other districts. Here I would like to tell
him that there have been two dry spells and
because of sthese two dry spells in the
months referred to, the number of labou-
rers working on the scarcity works has in-
creased to nearly four lakhs during the

last fortnight.

This will go to show the acutencss of
drought conditions and, therefore, _I_woul_d
urge upon him that instead of waiting till
the end of August 1971, a study team
should be sent immediately to Maharashtra
to assess the present condit_lons, and it will
be much better in ithe interest of the
Maharashtra Government, because, Sir, last
year, as Mr. Kulkarni said, Rs. 225 crores
worth of crops were damaged and the State
Government had to spend Rs. 1,132,000 to
understand the limits of the State’s resour-
ces. So I urge upon the Government not
to wait for a wet spell in the month of
August. I can say, ir, very humbly that
whatever there were sowing operations 1n
any district, gcrmination has not tal_(en
place. And if there is no other sowing
operation  done, it will not at all be ger-
minated. So the Government should not
wait for another spell. We are grateful that
Rs. 8.5 crores have heen sent. But as far
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as the ways and means position is concerned
much more is required.

Particularly, the problem with regard to
fodder and diinking-water is very acute in
some of those districts. People are leaving
their homes; cattle are” being sold for a
paltry sum vhat is available. Arrangements
for the supply of todder and drinking
water have to be made. So I would urge
upon the Minister that a study team shouid
be sent to Maharashtra, and also Rs, 15
aores should be sent as carly as possible.

SHRI FAKHRUDDIN ALI AHMED:
The suggestion of the hon. Member to
send a study team will be considered. So
far as the amount is concerned, that will
depend on the report submitted by the
study team,

MR. DEPUTY CHAIRMAN: Mr.
ail.

SHRI VITHAL GADGIL (Maharashtra):
As stated by the hon. Minister, the rain-
fall 1s very poor. It is less than 5 per cent
of the normal rainfall. Time is very short,
Natuie is niggurdly and unlike in Biblical
and times, Manna will not fall from
Hcaven. Therefore may I ask the hon.
Member three question? First, may I know
whether he will consider immediately the
lease of food stock from the Food Corpora-
t'on ol India? Secondly, Sir, will he agree
to advance the date of starting major pro-
jects already sanctioned in the next Five
Year Plan? Thirdly, I would like to know,
Sir, whether the Prime Minister has taken
a decision to visit Maharashtra and if so,
when?

SHRI FAKHRUDDIN ALI AHMED:
So far as the provision of food is concerned,
we have already informed the State Govern-
ment that whatever is required we will
send them. So there is no difficulty about
it

Gad-

So far as the visit of the Prime Minister
is conterned, I shall speak to her and ask
her how soon she can go there.

About his ‘second question regarding ad-
vancing the date of starting major projects,
this is a matter which entirely rests with
the State Government and I will convey
this suggestion to them,

MR. DEPUTY CHAIRMAN:
karni.

SHRI B. T. KULKARNI (Maharashtra):
Sir, I want to emphasize only whatever has
been cmphasized by my friends, Mr. Kul-
karni and Mr. Patil, You know, Sir, that
when in any village Patil and Kulkarnj
combine, they can do or undo anything
there. 1 lend my moral support to them.

Mr. Kul-
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s RANW FWIE AT (THET)
IqTEAET ALIA, I ® FL A H HFA
feafa aga wd & AR 7% #1 A FE
& T3 oo fa Fr3 § #/ F91 7T a8
3faq 78 a9z f& <@ ®fwT 1
graey | g fa=r fRar s, qafaare
fear x| wfgT #e & waae fFE
AAZL =4 A 12 AT HIX AW & at
1 TqAT 1T 7S FT AT FOATIAE | AEl-
T § TH 9T AT fFqar I3 § 9ar a8
AfET GHIT FIT F FTHIL T TFR & |
HHIA FIS ST & FE 7T &7 GAT E, A
F THM & IAT AT GTE | AT AT IF HHA
# mzT grdr feafqa ax faam w31 7

Wl a% rcw WG d & g« g,
FIGHT F7F 7 Fgr I AR § AT T
gE B IE E 1 AU W m T & &9
& geaer A § 5 dwgwr &1 1 T A
g% A1 AT FIF AT el ger ARy
IHF ITET FE “F AL AT 1 AR
THART TAAT 24V 8, v TEAAAT AGAT 2
fif SR METIM &1 AR ST 7 U1
@ar 2 39 a4 & a1 faar Srar |nEg
IqF WA | dwool EAAC AT B |
7T 1T & WL 3@ FIXA F I HHA H)
[ET F FIW 219 ¢ ag 3T 4 qod TG |
et T FET FERIE TFAHE T G0 O
@ § F #17 & & JA¥ BT AL A )
Ffr BT ffis & Heawd WIS AT
FWT & | TR A &Y 55 FS To AT
iz g g fomd a7 SrE-asar
# % are qmr &7 0f g fr Q&4 &
grﬁwafaﬁ—a%mfrwmqqﬂ

AT g1 & AT 78 g 2 AR F
zardy e & fow vy Eeqdy fels &
faw & fau o £ forad ey g A8 fqaaar
FIT ST ST AR FATE | T TRATAE
qeywT 723 & fow 3w ﬁ UF TR
fazro fF F19 T 5ATH § TG TLHEE
L/J(D)R>b—5
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HFTA HI TEATAAT E1A7 § | HIT FET 9
YHTAE UAFKIA T AFHIEAT § FqT THT-
Fez fefis 9 @l 39 I & 6 ot
THIA TG 95 | T9 AT I qF AT AGT
FOT q9 IF AT T9 A L qIX GeadA
nfgedey & &7 ® FOAT qleq @QH TIY
IGFT T ITANT AL I |

SHRI FAKHRUDDIN ALI AHMED Sur,
so far as the Famimc Code 1s concerned, that
15 a Statc affan and as far as I know the
1iumne Code m Maharashtra has been
modificd and the wages paid to the woikers
atc much morc and quite satisfactory
Thae 1s no complamt on that account

Now, so far as the rural works are con
cerned  we have abicady taken up certam
distracts tn Maharashita tor the 1utal works
programme and I am sure that will also
be hdpfal  So far s the famunc scarcty
stiicken areas are concerned, this program
mc will also be able to look after the fu
tute works 1n thosc particular areas

MR DIPULY CHAIRMAN Let us pass
on to the next item

SHRI AKBAR ALI KHAN Su, I would
like to say something

SHRI ARJUN ARORA (Uttar Pradcsh)
He has spcaal mtcrest in Marathwada

MR DFPUTY CHAIRMAN If I permit
you then others would like to speak on this
subject

SHRI AKBAR ALI KHAN I leave 1t o
vou 1f vou pexmut me Sir It 1 a matta
of some satisfaction that this umc the Gov
crnment of India his acted promptly 1
hopc this will be followed up 1n other mat
tars also

The otha thing that I wanted to say
apart trom this 1s that the scheme of the
tclief work that 1y bemng taken up 1s a
short tetm measure  Docs the Government
contemplate  some long term measures also
Lo meet the everlasung or a very chronic
famme and scarcity particularly in Marath
wada arcas® I want to know whether this
matter 1s also und<
Government

SHRI FAKHRUDDIN ALI AHMED
St we are taking up pilot schemcs for the
putpose of taking ])ng term meisutcs not
only in Mahavashtra but all over India Ru
11l works programmec has been taken up al
teady and six o distiits which are chront
ally drought affectcd  arcas  hase  been
sclected 11 Maharashira for the purpose of
taking up this work

consideration of the
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st wvaw g e (fagre) i,
# 57 g 7 UF fAde ST g E,
FfF 3z & ag W gafaq &1 =7 feafa
72 & 5 SN W A A d AR T A
Fgr ot i grtrfaT #%1 & faw & 997
fagre & i feaw sale 1 | 8 . . .

=~ =

=iy STawTafa © o o1 9 F I A
g1

=t FTEeEll SETT qred ¢ AfET 7 e
HTRTTT F AT ATGAT § | a7 & a4
T &1 e aaig g1 18 | Afwwaa fawm
I 9T 77 A T @I E P 9 AW 3w
feafs & o o &, w9 & Ag F fAg
faats et favrare gl | afea faarT #7
s feafq fawdt § sus fag ofw #ar
foraaTC g |

PAPERS LAID ON THE TABLE

ANNUAL RLPORT AND ACCOUNTS (1969-70) ot
tic HINDUSTAN Proto FiLMs MANUrAC-
1URING COMPANY LIMITCD AND OTHLR RL-
[ATILD PAPERS

fefe faww  wawm §  gaHEt
(sito frge.T waz) : AR, § # Vs g
g& = &Y 3} § feafafeq gar v
TH-TF qiq AT g2 T W@Avg ¢

(1) Ninth Annual Report and Accounts
of the Hindustan Photo Films Manufac-
turng Company Limted, for the year
1969-70, ttogether with Auditors’ Report
on the Accounts and the Comments of the
Comptroller and Auditor General of India
thereon, under sub-section (1) of section
619A of Companijes Act, 1956.

(i) Review (1n English and Hindi) by
Government on the working ol the Com
pany.

(1) A statemeng (in Enghish and Hindi)
grung reasons f{or not laymng simulta-
neously Hindi  Vers'on of the document
mentioned at (i) above.

Placed in library.
1.T. No. 688/71.]

For (i) to iii) See

[RAJYA SABIHA]

on the Table 1007

ANNUAL RLPORT AND ACCOUNTs (1969-70) OF
TrL  NATIONAL INSTRUMLNTS Lrv, CAL-
curta, (RL-NAMED As NATIONAL INSIRU-
MENTS AND QPHTHALMIC GIASS Lrp., CAL-
(Ul‘I‘A) AND OTHILR RLCLATED PAPERS

PROF. SIDDHESHWAR PRASAD: Sii, |
also beg to lay on the Table:

(1) I'hirteenth Annual Report and Ac-
counts of the National Instruments
Limited, Calcutta, (Re named as Nattonal
Instiuments  and  Ophthalmic Glass
Limnted, Caleutta) tor the year 1969-70,
together with  the Auditors” Report on
the Accounts and Comnents of the Comp-
tioller and Auditor General of India
theicon, under sub section (1) of section
619A of the Companies Act, 1956.

(1) Review (in English and Hindi) by
Government on the working of Company.

(tity A statement (in English and
Himdi) g ng  reasons for not laying
simulatancously Hindi Version of the do-
cument mentioned at (1) above.

[Placed 1n lLbrary. For (1) (1) Sce
L1, No. 748/71 |

ANNUAL RLPORT AND AcCCOUN1s (1969-70) or
11 Hravy Evntcrricacs  (Isora) - Lib.,
BHOPAL AND OTHLR RLLATLD PAPFRS,

PROF. SIDDHESHWAR PRASAD: Sir,
I also beg to lay on the Iable:

(1) Fourteenth Annual Report and Ac-
counts (knghsh and Hindi) of the Heavy
Electiical (Indra) Lim ted, Bhopal, tor the
vear 1969-70, together with the Auditors’
Report on the Accounts and the Com-
ments of the Compiroller and  Auditor
Genera] of India theicon, under sub sec-
ton (1) of sect on 619A of the Companies
Act, 1956.

(m) Review (in English and Hindi) by
Government on the working of the Com-
pany.

[Placed in Iibrary. $¢¢ L T. No. 841/71.]

Iime Boueay PubLic TRUST (GUJARAT)
(AMLNDMINT) Ruwis, 1971

THE MINISTER OF STATE IN THE
MINISIRY OF LAW AND JUSTICE
(SHRI NITI RAJ SINGH CHAUDHURY):
Sur, I beg o lay on the Table a copy of
the Gujarat Government Notification No,
GH/K/176/BPT /Rules /15081 /E, dated (he
8th July, 1971 publishing the Bombay Pub-.
he Trosts  (Gujaral)  (Amendment) Rules,
1971, under sub sect on (4) of section 84 of
the Bombay Public Trusts Act, 1950 read
with cause (c)(v) of the Proclamat on,
dated the 13th May, 1971, issucd by the
President 1n relation to the State of Gujarat,
together with a statement for not laying
simultancously the Hindi Version of the
Noufication. [Placed in library, See L.T.
No. 789/71.]



